$I TEM NO. 4 Court No. 5 SECTI ON XV
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (G vil) No(s).8958-8959/2011

(From the judgenent and order(s) dated 30/07/2010 i n FAO No. 38/ 2010
and CM No. 691/ 2010 of The H GH COURT OF DELH AT N. DELHI)

RAKESH BALA ANEJA & ORS. Petitioner(s)
VERSUS
J. S. SOOD & ANR Respondent ( s)

(Wth appl n(s) for permission to place addl. docunents on record
nd of fice report ))

W TH SLP(C) NO 8599 of 2011
(Wth appln. for permission to file additional docunents and
with prayer for interimrelief and office report)

Date: 09/11/2011 These Petitions were called on for hearing today.

CORAM :
HON BLE MR JUSTI CE CYRI AC JOSEPH
HON BLE MRS. JUSTI CE GYAN SUDHA M SRA
For Petitioner(s) M. Parthiv K Goswam , Adv.
Ms. Charu Mat hur, Adv.
M. S. Hariharan, Adv.
For Respondent (s) M . Avi nash Wadhwani, Adv.

M. Vi kas Meht a, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

In view of the letter circul ated on behalf of the
petitioners, let these cases be adjourned for eight weeks.

(Shashi Sar een) (Renuka Sadana)
Court Master Court Master



